
$~51 

* IN  THE  HIGH  COURT  OF  DELHI  AT  NEW  DELHI 

+  W.P.(CRL) 618/2019, CRL.M.A. 12696/2020, CRL.M.A. 

4991/2021, CRL.M.A. 8400/2021, CRL.M.A. 12572/2021 

(Direction) ,CRL.M.A. 12573/2021 (Ex.)  

 GAUTAM KHAITAN 

..... Petitioner 

    Through: Mr. Aditya Ghadge, Adv. 

 

    versus 

 

 UNION OF INDIA & ORS 

..... Respondent 

Through: Mr. Indraj Rai, SSC with Mr. 

Sanjeev Menon, Mr. Rahul 

Singh, Advs. 

 Mr. Kirtiman Singh, CGSC 

with Ms. Vidhi Jain, Adv. 

 CORAM: 

 HON'BLE MR. JUSTICE YASHWANT VARMA 

HON'BLE MR. JUSTICE PURUSHAINDRA KUMAR 

KAURAV 

    O R D E R 

%    23.04.2024 

The Hon’ble Division Bench could not assemble, as Hon’ble 

Mr. Justice Yashwant Varma is not available today.    

 List on 22.05.2024.   

  

 

BY ORDER  

 

  
(COURT MASTER) 

APRIL 23, 2024/NEHA 

This is a digitally signed order.
The authenticity of the order can be re-verified from Delhi High Court Order Portal by scanning the QR code shown above.
The Order is downloaded from the DHC Server on 21/05/2025 at 10:36:32


